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such case came io the notice of the
Ratlway Administration “during the
period July, 1938 to March 1959 From
July, 1957 to March, 1838, however,
£1ght cases involving a loss of Rs 3,370
were reported Out of this property
worth Rs 950 was recovered in four
cases

(b) A close watch 1s being kept on
the contractor’s labour and this has
proved effective

1158 hrs

RE REMISSION OF SUSPENSION
PERIOD OF SHRI ARJUN SINGH
BHADAURIA

Mr. Speaker: There is a motion n
the name of Sarvashr1 8 M Banerjee,
Yadhav, Vajpayee and Ramji Verma
Only Shr1 Verma wanted this to be
taken up, and I said I would take it up
today
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RE MOTION FOR ADJOURNMENT

Shri Dasaratha Ded (Tripura) 1
had given notice of an adjournment
motion

Mr Speaker 1 disallowed 1t

Shri Dasaratha Deb: relating to
the hunger strike of refugees in Agar-
tala. Three were removed to hospital
m a serious condition

Mr Spesker. No, no I dud not
want to be brought up here I dis-
allowed that motion

Shri Dasaratha Deb: The other day,
the Mimster said that he had instruct-
ed the Chuef Commissioner to give
payment to them But the Chiet

Commussioner refused even to meei
the deputationists

12 hrs,
PAPERS LAID ON THE TABLE

Normrication RE AMENDMENT 710
FrrriLiser (CoNTROL) ORDER

Mr. Speaker: Dr P S Deshmukh

The Minister of Agriculture (Dr.
P. 8. Deshmukh): I beg to lay on the
Table, under sub-section (6) of Section
3 of the Essential Commodities Act,
1955, a copy of Notification No GSR
358, dated the 28th March, 19859, mak-
ing certan further amendment to the
Fertiiser (Control) Order, 1857
(Placed in Library See No LT-1381/
59)

ESTIMATES COMMITTEE
FORTY-SEVENTH REPORT

Shri B. G. Mehta (Gohilwad): I beg
to present the Forty-seventh Report
of the Estimates Committee on the
Ministry of Finance (Department of
Economic Affairs)—National Savings
Organisation

12.02 hrs

*DEMANDS FOR GRANTS—contd

MmvisTRy or CoMMUNITY Drveror-
MIENT ANDP Co-OPERATION—CON]

Mr, Speaker. The House will now
proceed with further discussion and
voting on the Demands for Grants
relating to the Ministry of Community
Development and Co-operation The
time allotted was 8 hours and the
time taken 6 hours 27 minutes, the
time remamng being 1 hour 33
minutes The hon Minister may con-
tinue

The Deputy Minister of Planping
(Shri S. N. Mishra): Mr Speaker, 8ir,
after I cited the examples of increase
in production in foreign countries, you
would recall that I was dealing with

*Moved with the recommendation of the President.





